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tion is being collected from the autho-
rities concerned and will be placed on
the Table of the House in due course.

(b) No new scheme is under consi-
deration to create more jobs in the
field.

(c) Does not arise.

Mechanism to assess Property re-
turng in P&T Department

2220. SHRI SHYAM SUNDER
GUPTA: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether no proper mechanism
exists in the P&T Department for
regular scrutiny of propeity returns
of 1ts employees and ofticers at the
various levelg and either at the circle
or in the D.G.P.&T.; and

(b) if so, action which Government
propose to take to strengthen Vigi-
lance Department in the P&T Depart-
ment and have all returns of assets
both movable and immovable submit-
ted Ly all class I Officers!Telephone
Engineering Services checked afresh
and suitable action taken against the
guilty officers?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI NARHARI PRASAD SUKH-
DEO SAI): (a) and (b). Detailed ins-
tructions already exist about the pro-
ccdure and requirements for regular
scrutiny of property returns in P&T
Department. Action will be taken to
further ensure that full sciutiny does
take place according to these instruc-
tions and necessary steps are taken in
that direction.

Seminar by LL.O. on Soclal Security
and National Development

2221. SHRI SAMAR MUKHERJEE:
Will the Minister of PARLIAMEN-
TARY AFFAIRS AND LABOUER be
pieased to state:

(a) whether a Seminar was held on
social security and national develop-
ment in India under the auspices of
ILO;
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(b) if so, the recommendation made
thereat; and

(c) the reaction of Government
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND PAR-
LIAMENTARY AFFAIRS (DR. RAM
KIRPAL SINHA): (a) Yes.

(b) A summary of main findings,
conclusions and recommendations of
the ILO/Norway National Seminar on
Social Security and National Develop-
ment (India) held in New Delhi from
the 19th to 30th September, 1977, is
laid on the Table of the House.
|Placed in Library. See No. LT
1224/77).

(¢) The various recommendations of
the Seminar have been noted.
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